
   

   

   
 

  
 

         
      

         

           
        

 

 

      

 

 

 

  

  

 



-2-

On the application moved by the Applicant side, the

Respondents/Petitioners are hereby directed to file repty within four

weeks hereof and the rejoinder, if any within two weeks thereof.

List this matter for hearing on 28.6.2017.

V. NALLASENAPATHY
Member (Technical)

B.S.V.

Mernber (Jud icial)
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